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labour   in   the      carpet   industry   in   the 
country? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR (SHRI PABAN 
SINGH GHATOWAR): (a) No survey has 
been conducted which reveals   child  labour  
industry-wise; 

(b) to (d) Under the Child Labour 
(Prohibition and Regulation) Act, 1986 child 
labour in carpet weaving is banned. However. 
Government is aware that children continue to 
be employed in the Carpet industry due to 
socioeconomic reasons. Under the National 
Child Labour Project, development prog-
ramme for the benefit of child labour have 
been taken up, which includes a project in 
Mirzapur-Bhadohi area of U.P. for child 
labour withdrawn from the carpet industry. 
The State Govem-mentjUnion Territories 
being the appropriate authority conduct 
regular inspections for the implementation of 
the Act. 

 

 


